INCOME TAX APPELLATE TRIBUNAL : DEHRADUN CIRCUIT BENCH
F. No. 31-Ad/ATDZ/2026-27 - Dated:- 13.08.2026
REVISED NOTICE

In portal modification in earlier notice of even no, dated 06.08.2026, it is
hereby notified for information of all concerned that the_Dehradun Circuit
Bench for the period from 17.08.2026 to 21.08.2026 scheduled through
Hybrid Mode at ITAT, Delhi Benches, New Delhi shall be held in Court No. — 3
instead of Court No. — 4.

2. Revised link of the Court Room of ITAT, Dehradun Circuit Bench for
joining through Video Conferencing is as under:-

| Court  https:/litatdelhizone.webex.com/meeticourt_room_3 | 25177451276

' Room |
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(Manoj Kashyap)
G[}eputy Registr%r
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